IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BéNCH HYDERA?AD

0.A.ND.225/95
Betwesn: Date of Drdai: 20.2.,95.
K.M.Thomas i | ...Applicant,
And - T

1. Chief Personnel Officer,
South Central Railway,
Railnilayam , Secunderabad.

2, Controller of Stores,
+ South Central Railvay,
Railnilayam, Secunderabad.,

3, General Manager,
South Central Railway,
Railmilayam, Secunderabad.

4. G.Ananda Krishna, Head Clerk,
OPfice of the Controller of the Stores,
South Central Railuay,
Railnilayam, Secunderabad.,

...Respondehts.

Ly

Counsel for the Appiicantc } PIDJUeVeduuus nwo ]
. N P IY S - W P S I,\‘lr_;u;ﬂmtnai. SrJLGSC.
C ORAM:

THE-HONSBLE .SHRI A.V.HARIDASAN  : _ FEMBER (1)

-
e e
ot
T

THE -HON'BLE SHRT.R.RANGARATAN . MEMBERI(A)

contdees




0A 225/95., Dt. of Ordef:20-2-95,

(Order passed by Hon'ble Shri R.U.Haridasaf, Member (

! * ¥* *

Heard Shri G.V.Subba Rao, ls2arnsd counsel for ths

applicant and Shri N.R.Devaraj, learnsd standing counsel

the Respondents, After stating facts and after arguing t

caga for some tims, the coumsel fer the applicant sesks pl

) Je

}OI‘

he
|
br-

mission to with draw this case with a permiss#on to appraach

the Tribunal in case he is aggrieved by the out come of

representation made to the Lensral Manager. wermission i

mranted. Tha firininal Annliration_is withdrawn. __ﬂ _

2 In case the applicant is aggrieved by the out come

the representation made to ths General Manager, he may t#ke

3. No order as to costs, :
e
(R -RANGARAJAN)

Dated: 20th February, 1895,

Dicvated 1in Opsa Court,
il

av"'l [ W TR gl W R N | Vil e T ea
To
Railniiayam, Secunderabad.
2. Controller of Storas, South Central Railway,
Railnilayam, Secunderabad.
3. General Manager, South Central Railuay,
~ Railnilayam, Secunderabad.,
4, One copy to Mr.G.V.Subba Rao,Advocate,CAT, Hyderabad.
5, Bne copy to Mr.N.R, DevraJ,Sr.CGSC, AT Hydarabad.
&+ One ceopy teo Pibrary,CAT,Hyderabad,
7« Cne-spare copy.
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IN THE CENTRAL ADMINIFTRATIVE TRiiﬁﬁrL
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THE HON'BLE MR.ALV.HARIDASAN & MEMBER(J)
—

AN

THE HON'BLE MR.A==B+&-BRFAT  : MEIMBER(A)
T
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Admitted and Interim directions

Bispo ed of with Directions
Nismisded

Dismi;;EQ asruithdraun e
Dismidsed for Default..






